
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI  

DATED 10 092018 

NOTICE  

Please take notice that item no. 4 was wrongly listed in the Registrar Court. It will be 
taken up on 11 09 2018 

Copy to: 
1. Notice Board 
2. Reception 
3. Record File 
4. Website: www.nclat.nic.in  

   


